feoel! faem v aftEey
[HTER HTT-2

(Femft Q2 3 7rTell o Hdftd 9= SIHaN)
gevyqfaare 09 stder, 2009 / d4F 19, 1931 (¥h)

e 23
e W BT FH gorra 2009 - sucel swEre ikl ensy

‘I gonta sifrordl, feeefl mrer stemRa Iudaa
favwr & wafra w3, wI W, 437/6/sueveivEct/
2009-Htft vvs I feere 19 @, 2009 @t gy (et
faest Wt @ Froretta WavAl @ Faoud AARA Bl

ot vEl 81"

Rrgred w1
G ECE|

DELHI LEGISLATIVE ASSEMBLY

BULLETIN PART-II

(General information relating to Legislative & other matters)
- Thursday, 9" April, 2009 / Chaitra 19, 1931 (Saka)

No.23

Subject: “General Election to Lok Sabha 2009- Applicability of Model Code
of Conduct” :

A copy of the letter No0.437/6/INST/2009-CC&BE dated 19/3/2009
forwarded by the Office of the Chief Electoral Officer, Delhi to Delhi Legislative
Assembly is being sent herewith for the information of Hon'ble Member of Delhi
Legislative Assembly.

SIDDHARATH RAO
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ELECTION COMMISSION OF INDIA
uvachan

Ashoka Road New Delhl-l 10001

March 2009
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To
1) The Cabinet Secretary 4? w'ﬂ
Cabinet Secretariat : ‘.ﬁ i
Rashtrapatl Bhawan, New Delhi. i MAR 2009
2) = The Chief Secretaries of ;
“All States and Union Territories
3) The Chief Electoral Officers of PR oo
All States and Union Territories
Sir/Madam,

[ am directed to state that the Commission has decided to clarify that the provisions of
Model Code of Conduct apply to all orgamzauonslcormmttees corporations/commissions etc,
funded wholly or partially by the Central Govt. or any State Govt. like the Commonwealth
Games Organizing Commlttee DDA, Electricity Regulatory Commlssmns Jal Boards,
Transport Corporations, any other development authority etc. Any action in contravention of
the provisions contained in the Model Code of Conduct for the political parties and candidates
including any publication of its advertisements by them highlighting their achievements or
announcing new subsidies, tariffs or schemes would attract the provisions of the Model Code

of Conduct and tantamount to violation of the same.

Yours faithfully

(K.N. BHAR)
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